ACT No. IIT or 1919.

[Passep BY THE Inpian Lreisuarive COUNCIL.]

1919.) : :

Spirit (Duties) Act, 1917,

hereby onacted as follows :—

- (Duties) Amendment Act, 1919.

11&52711 o and the whole of subrsection (3) shall be omitted.

4 . Holar Spirit (Dutiesy Amendment. | [acT

11T

(Recerved the assent of the Governor General on the 19th -March,

An Act to extend thve., operation of the Motor

‘WH EREAS it is expedient to extendsthe operation
of the Motor Spirit (Dutles) Act, 1917 It is 11 of 101

short title: -~ L. This, Act may be called the Motor Spmt

Ameidwent - 2. In section 1 of the Motor Spirit (Duties) Act, 170 191
cofsectiond, © 1977, the word “and’’ at the end . of sub-section (2)




